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[Kumari Santa Vasist]
officer concerned and also to the Election

Commission, but so far nothing has been done
about it. It is therefore an urgent matter.

THE DEPUTY CHAIRMAN: If
you want to say anything, Mr. Shukla, you
may do so.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : Madam, this
is a matter which is an internal subject of the
Delhi Corporation and we cannot really
interfere in this matter.

THE DEPUTY CHAIRMAN : She
has brought in the question of the electoral
rolls.

SHRI VIDYACHARAN SHUKLA: We
shall take it up with the Election Commission
who are responsible for this election and also
the usual elections to the Delhi Municipal
Corporation, and we shall request them to see
that the rules and procedures, which have been
laid down, are properly followed and there is
no violation of the rules and procedures and
no unhealthy practice is allowed to take place.
We shall do it before this election takes place.

THE DEPUTY CHAIRMAN : Now
Mr. Niranjan Varma.  Please mention
your point.

REFERENCE TO THE REPORTED
CONCENTRATION OF CHINESE TROOPS
FROM BADRINATH TO LADAKH
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PAPERS LAID ON THE TABLE

NOTIFICATION UNDER THE DELHI LAND
REFORMS ACT, 1954 AND RELATED
PAPER

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRIK. S.
RAMASWAMY) : Madam, I lay on the Table,
under sub-section (3) of section 191 of the
Delhi Land Reforms Act, 1954, a copy of
Notification No. F. 26(4)/ Panch/Ele/68, dated
the 26th October, 1968 (in English and Hindi),
issued by the Delhi Administration, together
with a statement showing the reasons for the
delay in laying it on the Table. [Placed in
Library. See No. LT-1057/ 69.]

ANNUAL ACCOUNTS (1967-68) OF THE
BomMBAY PORT TRUST AND AUDIT
REPORT THEREON

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND RANSPORT (SARDAR
IQBAL SINGH) : Madam, I lay on the Table,
under sub-section (2) of section 103 of the
Major Port Trusts Act, 1963, a copy of the
Annual Accounts of the Bombay Port Trust
for the year 1967-68 and the Audit Report
thereon [Placed in Library. See No. LT-
1058/69



